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Request to tfaee Himachal Pradeflb
under « stogie unit for income-tax

5985. PROF’.  NARAXN  CHAND 
PARASHAR:  Will the  Minister of
FINANCE be pleased to state:

(a) whether  Government  have 
received any request for declaring 
the whole of Himachal Pradesh,  a 
compact area under a single unit for 
Income Tax Administration;

<b) if so, whether any decision has 
been taken in this regard; and

(c)  what is the existing set up and 
how it is proposed to be re-organised?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  FINANCE  (SHRI 
PRANAB  KUMAR  MUKHERJEE) :

(a; No Sir

(b) Does not arise3

(c) Under the existing set up vfnot's
3 arts ol Himachal Pjariesh arc in the 
jurisdiction  of  Commissioner  of 
Income tax. Patiaia-I, Patiala,  There 
is no proposal to appoint a separate 
Commissioner of Inromc-tax for Hima­
chal Pradesh

Trade Agreements

5980. PROF.  NARAIN  CHAND 
PAKASHAR:  Will  the Minister of
COMMERCE be pleased to Mat"-

(a) the Harm*’ of ihe countries with 
whom India has entered into trade 
agreements during th' last three years 
including the current financial year 
alongwitti the dates on which these 
agreements were signed as also the 
names  the place? where they were 
signed and names and designations of 
the dignitaries signing the agreements; 
and

(b) a resume of the progress made 
by the trade under these agreements 
said the extent to which our trade has 
improved with these countries after 
tfcase agreements?

THE DEPUTY MINISlTO Hf THE 
MINISTRY OF COMMERCE  (SHRI 
VISHWANATH  PIRATAP  SINGH):
(a) and (b). A statement is laid on 
the Table of the House. [Placed in 
Library. See No. LT-941'8/79],
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